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SHRI INDRAJIT GUPTA (Alipore):
str,xcnnthaamntioqotthemmzer
of Steel & Mines to the following
maiter of urgent public importance
. and request that he may make a
‘- statement thereon:—

“I'ne reporied resignation of the
QGeneral Mansger, Durgapur Steel
" Plant, and . dissatisfaction among
HSL executives over proposed break-
“up of HSL units by decision of

- THE MINISTER OF STEEL AND
MINES (SHRI CHANDRAJIT
YADAV); Shri Bagaram Tulpule was

- appéinted as General Manager, Durga-
pur Steel Plaul, on contract for a
“period of five years from 1-12.1971.
The gontract ig terminable on three
‘months notice’ from either side with-
out_assigning any reason. Shri Tulpule
‘has. now given notice of resignation
under the terms of the contract of his
service to the 'Chairman, Hindustan

. Stes] Limited. He has requested that
he .might be allowed to proceed on
leave from 18th May, 1975.

The question of restructuring Hindu-
stafs Steel Limited in conseguence of
_ the, formation of Steel Authority of
Indla Limited is presently . engaging
the aitention.of Government. A final
degision in the. matter i still to be
talgen.  Government are not aware of
'anf dissaﬁsiacﬁnn among HSL execu-
uvbs on’ this.account,
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'death took him away befum

“in mind. . Butwmmmmr.

of Mr. Tulpure thers are soine vesy
serious underlylnz factors which * #ire -
likély ‘o “affect: the entive working: of:

- the HSL units and which als¢ have &

direct bearing on - the .proposed ¢
organisation which hag been under ton.:,
slderation for some tie but whick, I:i
am afraid, the hon:. Minister has upto

.mow unot thrown any light on as !ar::

as Parhament is concerned,

Now, although so many reports hnve
appeared, 1 would like to ask him

‘whether it is a fact that it is broadly

proposed that the Bhilai Sieel - Plant

‘and the Rourkels Steel Plant under

the new reorganisation scheme will
function as independent units, ag sepa-~
rute Steel Plants, and that the Durga-
pur Sieel Plant and the Alloy Steel
Plant at Durgapur will function as
one ynit which will continue to come
under the name of HSL. I want to
know whether this is the broad line
of reorganigation which i under con-
sideration and, if so, whether it is a
fact or not that not only Mr, Tulpule
but many other executives of all these
three Steel Plants bave been consult-
ed fully, including the Chairman of
HSL regarding the desirable lines on
which reorganisation should be tarrled
out or whether this is something which
is being done exclusively by the
management of SAIL. that is, the Steel.
Authority of India Ltd.

I believe, late. Mr, Mohan Kuinara-
mangalam, when he had, formulated
the notiori of SAIL a8 an apeéx holding
body, had the idea as we could follow -
from some of his articles angd -writings;
that it should be a kind of ‘body for -
onordingtion of -the werk of ‘these:
different Steel Plants, vnmm

woik ot . the- schetria
we do not know “what:
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the purpase of the proposed reorga-
nigation is to ensure greater autonomy
for the managément of different Steel

The bearmng of Mr Tulpule’s resig-
nation is that there are widespread
reporty to the effect that before HSL
has been reorganised, already the re-
latiensiup between the Steel Authonty
of India Lid and the Steel Plants
under the HSL has become such that
the Steel Authority of India Ltd 18
continually encroaching upon the
rights and the autonomy of the
managements of those Steel Plants I
do not know if the hon Mimster is
aware of it

With your permussion Sir, 1 would
jusi like to read out one paragraph
from a very detailed report which has
appeared 1n this mornmg’s Times of
Indw

But there upparentlv were much
more serious reasons for Mr Tul-
pules deusion to resign Among
them was the emerging pattern of
relationship ameng SAIL HSL and
the plant maonagement Tnfortun
ately the late Mr Kumaramangalam
did not have time iy formulate his
total 1dea of SAIL as an apex hold-
ing company with specified coordin
ating and tescarch and development
functions

‘* Bureaucrals have been having a
fleld day encroaching on the day-to-
day autonomy of the plant manage
ment

Even before new principles of
autonomout umts under the SAIL'S
umbrella have been enunciated and
finplised, the plant management has
been finding n steady erosion of
mthority and initistive so much so
that SAIL today appears to it ag @
yemote emolre-building  ageney,

even HSL out of the pleture

" five cuzrent tremd s aliowed
“Yontinwe and SALL goes on eneroach.
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ing on other'’s domamn through tiew
rules and procedures and appoluts
its own directors, a& managing
directors of steel plants, as locally
apprehended, thas myght constityte 1n
the ultimate analysis a megation of
the local autonomy principle, whick
15 clammed to be the keynote of the
envisaged changes’

So, one coricrete example whith has
come to light of the hind of relation-
ship between 'hc Mauagement of the
Steel Plant and SAIL 1s the case of
Tulpule himself wheie it i3 reported
mn many sections ot the Press—which
nobody has bothcied fo demy or com.
tradict—that for some time there was
a sait of--1 would not lLihe to say
‘confrontation but theie was a kind of
difference 1n outl 0ok gumng onm over
the question of supply of proper
quahty of coal to the Durgapur Steel
Plant It iz 1eported that lor a long
time now M: Wadud Khan of SAIL
has been teling the Durgapur Steel
Planl man wgement that they should
raise the production to one million
tons of ngot steel with tle existing
supply of thc oualits of coking cosl
they have been regenving whereas the
management of the Durrapur Steel
Plant—including Sht1  T'uloule—have
been conusilently pointing out that the
Blulai Steel Plant and the Rourkela
Steel Plant receive a much better
grade of coal with a much lower ash
content thon what the Durgapur plant
receives and a~ o result of this un
satisfactory quahity of coal which 15
unswtable for the grivity washer it
is giving half the production af Inpots
of what it should be and that t is
not possible to incre4se the production
due to the high ash content of the
coal supplied

[Surr JAGANNATH RAO JoSHI 1n the
Charr}

1257 hrs
Tt geems that Mr Tulpule repeatedly

brought this matier to the patice of
the Bteel authority and made seversl
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trips to Delty in order fo try to im-

press the seriousness of the situation
on the bosses of the Steel authority.
But, apparently, it seems nothing was
done; the matter was not taken seri.
ously at all. Thirty per cent of the
content of this coking-coal is agsh—and
that for a plant which is situated in
close proximity to the coal-fields. That
has been the kind of arrangement
meade, with the result that the pro-
duction has not picked up here in
Durgapur at all. Tt has picked up
but slightly over the very low level
to which 1t had gone in belween—a
couple of years ago—but has not been
able to cimb back to the level it
should have attained on the basis of
itg capacity We know that from time
to time, various factors have DLeen
blamed for tuic hy successive Minis-
tery of Steel in this House. Sometimes
they blamed the Labour there; some.
times they blamed the political parties
there; sometimey they blamed the fact
that some forelgn equipment was not
working properly or that spares were
not available or that thesr maintenance
was not good. All these facts have
been related here many times, but
nobody has ever told us frankly that
the Durgapur management was con.
sistently requesting them to improve
the quality of the coking-coal supplied
1o them, without which it was impossi.
ble to raise the production at Durga.
pur. And many Papers are suggesting
that Mr. Tulpule finally got so abso-
lutely fed up and disgusted g3 he was
getting no response and no sympathetic

consideration on this point from the
Stee! authoritv, that he decided to

of Y 9, 1976
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resign. Thip is a serious matter, ns
it is one of our major steel planis. So
I want {o know from the Minister
whether his resignation has come all
of a suiden like a bolt from the blue
without any previous mdication what~
soever that Mr. Tulpule was not satis-
fied with the way things were going
on, or whether there were indications
of it previously. 1f there were indica.
tions, why was timely action not
taken? After Mr Tulpule’s resigna-
tion was submitted by hum, I want to
know whether any effort was made to
try and dissuade him from pressing his
resignation to find out what was the
reason for it. I am no great admirer
of Mr., Tulpule, though I have met
him several times. Once he {old me in
Durgapur itself of what be thought of
some of the problems of the Plant,
But the fact remains that, after all,
il was a novel experiment, to try to
put a person there who combines with.
in himself the two personalities of
being a frade union leader as well as
a qualified engineer. It was tried out.
I do not know whether now the Gov.
ernment's thinking is that the experi.
ment should be given up and no more
trade union leader should be entrusted
with general managership, because
Mr. Tulpule has failed. In his hendl
ing of labour relations, I do notl think
he was successful at all for many
reasons, and it has been alleged alss
in some quariers that some INTUC
leaders have come out with a big
statement in the press welcoming wod
hailing the resignation of Mr. Tulpule

and saying that he was responsible for
encouraging all ports of inter-unien
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rivalry, desperation, this and that. The
INTUC leaders are very bappy and
they have gone op record with a big
statement, Maybe, he was, .in their
eyes, too friendly with some other
Union which was not of {heir liking
or what—] do not know. Anyway, he
has not been sacked; he hes resigned.
I am more concerned, not with his
personal fate, but with this, whether
thig has g vital bearing or not on, first
the relationship between the Steel
Plant managements and the Steel
Authority of India, to what extent Lhat
relglionship js not going on smoothly
—there is a feeling that the Steel
Authority is constantly trying to en-
croach on their autonomy and their
powers; and, secondly, the question
ot the future reorganisation of the
HSL; if it Is along the lines which I
have indicated, which he should
either confirm or deny, whethe: that
15 really going to help and how that
{s going to be an advantage because
these plants are made autonomous. I,
as a trade umonist, do not mind bhe-
cause, as far ag labour is concerned,
at least they may he able lo get a
better dea! in those Plants which show
a better working result at the end of
the year instead of their being inld,
‘No; there is one common Balance
Sheet for the whole of HSL; even if
your particular Plant has done well,
the HSL as a whole has suffered losses
and, therefore, you cannot be paid
anything more’. That trouble for the
labour will be over if the Plantz are
split up into separate units. But that
cannot be the only considerntion. The
bigger consideration is how it is going
to make production more efficient and
effective. We would like {0 know
what the Government has I!n mind.

1300 hrs.

Yor example, it does not follow that
a good production record nemsarl&
means that you have got a very good
‘General Manager gl90. Here at Bhilsl,
which has the best record out of all

of G.M. of Durgepur
Steel Plant (CA)

these HSL units, we have a General
Manager whose conduct has been in.
quired into by a Committee or a Come
mission and who hae been found to
be mixed up in all sorts of unsavoury
deals with contractor, 1 had raised it
here the othel day in the call-attention
on the strike of hearth men in the
Bhila: blast furnace, but the Minister
avoided 1t by saying that they had
no such information. Now it comes
to light that he has been involved, and
this Commsssion has found that 13 or
14 ot his close relatives are employed
1 the Bhilai Stee] Plant, Now he has
been forced {p go on leave—Mr. Ahuja,
There was this stinking business. Yet,
the production record ot the Bhilai
Steel Plant 15 the best out of all these
HSL units. So, there may be other
factors also responsible tor that. There-
fore, Mr. Tulpule’s argumeni becomes
relevant, whether you are providing
these Plants with all the necessary
inpuis and infra-structure which are
necessary really for raising produc-
tion. lie says that, at Durgapur, for
a long period of time, they have
deliberately bLeen neglecting giving
them the quality of coal and coke
which is required. Maybe, that ig the
reason why he has resigned-—out of
disgust. This is not a simple mutter.
All these questions that I have raised
are importani I would like the
Minister not to Le evasive but to take
the House into confidence and tell us
these things. We are all very much
worried about these Plants. A huge
amount of public money is invested in
them, The labour relations are not
good in these plants: we know. Apart
from that guestion, § do not think, a
General Manager resigns so easily
unless there are very serious factors
behind that. The Minister should not
tell us that they know nothing and
they have got his resignation leiter
and they have accepted his resigna-
Hion and there ends the matter. The
House is entitled to have information
in a matter where public funds are in-
volved on a big scale. Therefors, I
would like him to clarify the position.
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SHRI CHANDRAJIT YADAV Su, ard. It
the hon. Member has raised various iow the plx::z :::‘ o::mm

aspects and many wunportant guestions.
But 5o far as resgnafion of Shri
Tulpule 13 comcerned, 11 his resigna.
fion letter, he has not gssigned any
reagons, why he 1s going {o 1esign I
¢annot just bave the insight of looking
anto s mund, as to what was 1n lus
mind, when he has not said anything
in his resignation letler [heiefore, it
will he very difficult tor me io pre-
sume, what are the reasons and what
were the taciors in the mind of Shn
Tulpule for which he resigned

Along with that, the hon Member
has raised certun quesfiun, ubout the
relatwnghip between SATL, HSL, SAIL
and differeni planls and he has also
poinied out that there are 1epoifs that
the 1elations are straned lLetween
SAIL and HBI and various plants and
therefo.e there 18 certun  serious
situation arising and 1t may atlect the
praduction also

Bo far ag the question of 1e01guni/a
tion of HSL 1s concerned tlus ques
tlon should be looked into m the con
text ot SAIL coming inlo eaisience
Since SAIL tame into existence 1hs
question has been consiceicr SAIN 18
a holding company ana atler 1t (o=
ing nto being HSl hecomes 2 lund
of sub holding company and the work
which was previouslv heing done by
HSL for example the coordingtion the
planning the overall management of
the plants giving adequate autonomy
to the plants—al} these questions are
broadly Lemg looked mto by BAIL

There are two points of view or this
question Ome point of view is that
with SAIL us a holding company and
¥ISY, ss a eub.holding company under

there would be duplication of
work and, therefore, there is no reason
why HSL should continue ag 2t {8
today, There is another point of view
alzo that HEL may continue and it tay
do e coordination o©f operational

may do the longterm planmng, co-
ordination may see that the inputs are
properly given and may also broadly
look into the policy matters, Arter
@ving a eerions thought to this ques
tion, now the proposal iy that HSI,
should be restructured, As the hon.
Member has very rightly sdid, the
keynole In any steel plant is the
autonomy, maxymum autonomy ghould
be provided tp the factory manage.
ment itself We feel that after the
reorganization of IISL, the plants will
be given more autonomy, they wall be
tieated as a separate cornpany under
SAIL, they will have their own Board
of Directors, and, therefore, the func-
tioning will be better and 1t will m-
brove the overall production Ths
questlon 1s «till being conmdered by
Government  I'here are certan legal
chfficulties and there are certain for
malilies to be completed The final
decision has not been taken but to a
‘ery near comvpletion this decis on has
been taken that HSL will be reorganis
ed and the plants will be mven greater
autonomy <o that thes may have the
requisite powers and they  should
function moie effectively As the hon
Member himself ha. vointed out, there
dte manv steel plant. some earning
very good profits and some incurring
losses  Therefore HSL us g company
has been ineurring losses and that
does not look fur (o those steel plants
which have been earming profits be-
cause they happencd to be the umits of
ITST  Therefore their profits do not
count For example Bhila i likely
fo earn a profit of Rs 33 crores mn
the outgoing year 1e 197476 Now
Rourkela’s profits will be Rs 1090
crores  Butf, on the other hand the
losses Incurred by Durgapur will be
a substantial gne and therefore the
company as a whole, will show log«
This has been a very important factor
for somettme and, for the first time in

the year 1973 74 HSL hes esrned a
profit of Re, 47 croreg after 1945.68
But, T agree with the hon. Membsr
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that that is not the only factor, but
thete are other {aciors also.

Bo far as the ash content iz con-
eerped, it will be very wrong to say
that SAIL has not given any thought
or has not paid amy attenilon to the
growmng ash content Reslly speaking,
almost every plant has been complain.
ing for some time now thai the ash
tontent is incleasmg and the SAIL has
taken all care to see that those
agencies which aie  responsible ‘or
providing coal should .ee that the ash
content should not increave I myself
had taken persona’ inierest in the
matter are I hwe very recenils
written a leticr to the Muusler ol
Eneigy drawing his attent on that in
receni montns we have found ihat the
ash content 15 growing which 15 alfect
ing the sleel production and, I am
glad that the M mster of Lnergy has
taken ccriain step, and 1nslractions
have been icsged that the agencies
which are resjoasble for tie supply
of coal 4ould take all pussible steps
and 1if there 1+ o certamn necessity 1o
mmprove the machine or to purchase
terta n equipment ~I woulc hie to say
that the¢ uc rertin outdated
machinery- ang 1if theie ate cortain
machiiers o1 egwp nent whicli need to
be shiengthined or if ther. 15 any need
to go mm for ome hddanung eguip
ment al] these steps ar> lems taken
We ate also fully awire ol this factor
that because of the growing ash con-
tent, the stesl production 1« badly
affected

SHRI INDRAJIT GUPTA Parll.
eularly 1n Durgapur

SHR! CHANDRAJIT YADAV It 1s
in Durgapur also

SHR] INDRAJIT GUPTA Not also,
but particularly

SHRI CHANDRAJIT YADAV But,
fn other vlants #eo, the ash content
iy growing and it {s wrong fo presume
fhat Mr. Tulpule has been drawing
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the atiention and requesting the SAIL
o pay proper attention to it and that
proper attention has not been paid and
that his request has been ignored and
that, therefore, he felt aggrieved and
submatied s resignation on thig ac-
count That is not correct ...

SHRI INDRAJIT GUPTA You saud
that you were not aware of the reasons
for his 1esignation Then how do you
sy that this 1s not the 1eason’

SHRI CHANDRAJIT YADAV I am
sry 1 that not only at his regquest
but at the request of other General
Maniger also steps have been taken
an . tnose v eaknesses whuch have been
romied out note has been taken of
the~ and therefore there con be no
reason f01 him to resign on that ac~
count .. $7

PROF MADHU DANDAVATE
(Rajapur) As compared to Bhilai and
Rourkela, why s there this difficulty
m Durgapur?

SHRI CHANDRAJIT YADAV T
do not deny There mav be different
approaches regarding the reorgani-
zation of HSL e~ also regarding the
function of SAIL, SAIL itself 15 a new
concept which has heen working for
thy, ‘a<t two verars SAIL can today
claim fo ils aedit that dunng the
last twe veare things have improved
and effect:ve steps are being taken to
improve the things m future, mn fix-
g of targets in gteel production, in
the iumprovemen* of maintenance and
also in co-ordnation Certain wvery
effective steps have been taken

But, ag an inshiution, as an organi-
sation, SAIL should always make ef-
forts o improve 1is functionng  as
any ather orgauisation or wnstitution
should try to do Therefore, T think,
there should be n¢ alsrm oo this ac-
count 1 wouldl lke to tell the hon,
Member that he should have np fsar
in his mind that SAIL 13 working as
a super-boss cver the plant managee
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ment. The requisite—necessary—
autonomy to the plant management
hay been made available, If necessary
it will be made available. As I have
said, the most important factor n re-
organisation of HSL is that the
plants should have the necessary au-
tonomy; their functioning should im-
prove, That 13 the idea. And thi, 1dea
has been mooied by the SAIL itself
Therefore, to say that the SAIL is
trylng to have & kind of bossiam
over the stee] plant managemeni 18
not correct,

Regarding the relationship between
the various authorities, the SAIL and
HSL and HSL and plants, to my
knowledge, the relationship is cordial.
We have adopied certain methods of
functioning. And very often meetmgs
of General Managers along witn the
Sales Directors take place. The Gene-
ral Managers of the plants are on the
board of HSL, They get an oppor-
tunity to st there and discuss therwr
problems. We have not only taken
into confidence the General Managers
but cooperation has also been sought
from the trade union leaders in fixa-
tion of the target, They are often mn~
volved and the target 1s fixed The
trade union leaders are fully being
involved and then we fix up the tar-
get. In the Joint Negotiating Com-
mittee, plmost afl the major trade
unfon representatives are there; they
discuss the production target as also
the conditions of the various inputs;
they also discuss industrial relation-
ship and the welfare activities of the
workers in the various planis They
also discuss the questions on D.A,
Therefore, thiz method, to our satis-
faction, is a very satisfactory one
where the SATL authority and mana-
gers of vsrious steel plants, mdm
of varlous trade union organisations
all sit together end evolve certain

SHR! INDRAJIT GUPTA: What is
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SHRI CHANDRANT YADAV: I
not saying that everything 13 bag o
everything is good. I am only stating
certain facts before you; I am saying
that gince SAIL has come mto exis-
tence, whether HSL should re-
main between the plant and the SAIL
is an important question, Therefore
reorgenisation has been thought of;
it is not that the plants may have
a little more autonomy, It 1s not that
the plant today has no autonomy
either. The question is: whether thete
i, any valid renson for the HSL to
exist to-day in the present context
after the SAIL has come into exist-
ence, That 1s the most important
factor,

Sir, I would like to say that there
should be no misunderstanding about
this that this resignation has created
any situation or any alarm, The hon,
Member should not go by the press
reports. The press reports have ox-
aggerated it that all the General Ma-
nagers have submitted their resigna-
tion; the Chairman of the HSL has
submitted his resignation, I got into
touch with the General Managers and
they have categorically told me that
there is no truth in it as the hon.
Member has said.

SHRI INDRAJIT GUPTA: But,
what I said about Mr Ahuja is cor-
rect.

SHRI CHANDRAJIT YADAV:
About Shri Ahuja what the hon,
Member has said is a fact. Certain al-
legations were made against Shri
Ahuja, And we got them enquired
into by an internal fact-finding Com-
mittee. On the basis of the facts avail-
able to us, we have asked him to go
on leave; we have transferred him
from Bhilai and his case also has been
submitted to the .Central Vigilance
Commission for enquiry.
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SHRI §, M. BANERJEE (Ranpur):
Mr, Speaker, Sir, SAIL is like another
Railway Board where the Chairman
wields all power. If the Chajrman
likes a Minister, the Minister can
Ilmalnnnduhedoesnotlikeanﬁ-
nister, the Minister goes out. I can
safely compare the Chairman of the
Railway Board, Mr. Berry with that
of all powerful Mr, Wadud Khan,

I am really surprised that in reply
to the Calling Aitention the hon, Min-
ister said that SAIL was established
with a view to see that steel plants
were manned by such experts go that
the functioning of the plants could
be more streambned. Al} these ex-
perts under the umbrella of Mr, Wa-
dud Khan sitting in the luxurious
multi-storeyed air-conditioned build-
ing at Delhj are thinking of the coun-
try's betlerment Shri Tulpule who
was one of us was sent there on our
request on an experimental basis, We
requested him to accept this job al-
though he was not accepting this job
because he knew the burcaucrats will
not tolerate a technocrat and  also
because Mr Tulpule came from the
trade union movement. He was Sec-
retary of Hind Mazdoor Sabha and
we were extremely happy when we
came to know that Mr. Tulpule is be-
ing made General Manager of Durga-
pur. We thought the slogan given by
the Prime Minister and other Minis-
ters in this House that the labour
will be associateg with the working
of the steel planty was going to be
fulfilled by his appointment. But
today we are not given any reason as
to why Mr, Tulpule resigned. Is the
Minister not aware of how Dr. 8.
Bhattacharyya, an ace metallurgist of
onr country, who was Managing Di-
rector of Bokaro was told by Mr,
Wadud Khan to resign. Is it not a
fact that Mr. Wadud Khan threatened
Dr. Bhattacharyye with dire conse-
guences because he wanted to bring
somebody from Tatas, Mr,  Bhatta-
charyya only wanted one month to
gettle his domestic affairs. Even that
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was denied to him and Mr., Wadud
Khan thresdtened him saying that has
confidential report will be  spoiled.
And when I met Shri K, D. Malaviya
he expressed his helplessnesg by ssy-
ing that be does not want to fght
with the Secretary for six months at
least, This was the reply given to me.
Dr., S. Bhattacharyya who wag adored
by the workers was sent out of Bo-
karo unceremoniously.

Now, what happened to Shri Arvind
Roy. This ig exactly what Mr. Wadud
Khan is doing. I am sure if an impar-
tia! enquiry is made into the resigna-
tion of Mr, Tulpule it will come out
that it ix because of Shri Wadud
Khan'g dictatorial attilude that he haa
rerigned, Shri Wadud Khan does not
know ABC of engineering He s ex-
salesman of Tomco, He knows only
about hair oil, shampoo and lipstick.

SHRI CHANDRAJIT YADAV: Sir,
the hon, Member is making all gorts
of personal allegations against a per-
son who 18 neither g Member of this
House nor 15 he preseni to defend
himself, The hon. Member should not
make such personal allegations.

SHRI S. M, BANERJEE: Sir, hg 8
Chairman of SAIL, Sir, he told Dr.
Bhatfacharyya that he was not doing
proper job. I can say with confidence
that Dr. Bhattacharyya can teach Mr,
Wadud Khan for ten years. What does
ke know? He knowg only about lip-
gtick, hair oil and about shampoo.
This is what he knows. The ex-Plan-
ning Minister of the country and now
an Ambassador was tiravelling once
with Mr, Wadud Khan, I asked him
‘what did he talk to you? He said
‘except HSL, all sorts of things’

SHRI CHANDRAJIT YADAV: Have
all theme things any relevance with
the Call Attention?
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SHRI 8. M. BANERJEE: He is not
competent,

§ir, the hon. Minister is a very good
friend of mine. I do not regard Shri
Chardrajit Yadsv as Minister only.
He 13 a comrade of mine. I know him,

MR, SPEAKER: You betier ask
your questions

SHRI S. M, BANERJEE. I am only
warning the hon, Mimster Today, it
is Tulpule Any gentleman who will
be sent there, unless he toes the lines
of 8hri Wadud Khan, he will not be
able to stay there No self-respecting
map Wwill go there. Sir, Mr, Ahuja,
one of the General Managers of Bhilai
is corrupt to the core. Against whom,
there are 50 many charges. He is
the person who is liked by Mr Wadud
Khan,

I would like to know from the hon,
Minister, what further steps w:l be
takén in this matter? What is the
purpose for which SAIL has been es-
tablished? The late 1lamented Shri
Mohan Kumaramangalam wanted to
establish the organisation for stream-
lining the admimistration, But, noth-
ing has been done. Now, it has be-
come a place only for enjoyment in
Delhi. Why should it not be shifted
to Calcutta or Ranchi or anywhere
elge? Why should it reman herr?
Should it remain here for luxury and
luxurious Iife? I would like to know,
whether he will take action to abo-
lish SAIL and give more autohomy
1o the individual units and to the HSL?
Otherwise, this particular Mr, Wadud
Khan will spoil the project I hold him
responsible He is safeguarding the
intevests of Tatag against public uwn-
dertakings That is my charge against
him,

SHRI CHANDRAJIT YADAV: Sir,
bon, Member has said many things
which have no relevance with the
Call Attention, Perhaps, for his per-
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sonal setisfaction he has chosen, in
his wisdom), to make many personal
allegation, against a person who s
not here to defend himself, Thers- °
fore, there is nothing which I would
like to reply to.

SHRI S. M. BANERJEE: Sir, I rise
on a point of order, I have agkeq spe-
cific questions. Sir, firstly, the purpose
for which SAIL was established has
been defeated, According to the late
Shri Kumaramanga'am, SAIL was eg«
tablished for o gpecific purpose  S&-
condly, I wanted to know whetheér
the office of the SAIL would be shift-
ed to Calcutta or Ranchi? I would
also like 10 kncw whether Mr, Tul-
pule will be asked to withdraw his
resignation or make an open state-
ment without any fear or favour? I
would also like to Imow who is going
in his place?

SHRI CHANDRAJIT YADAV: Sir,
it may be the asscssment of the hon.
Minister that the purpose for which
SAIL came into existence has been
defeated But, this iy not my assess-
ment My assessment is that, SAIL
iy doing good v.ork and it has, fo an
extent, succeeded n formulsting poli-
cies. in coordinating the activities of
various plants and been busy  with
preporations ot long term projecuons
mn respect of sleel  production and
other things Therefore, I do not
agree with the hon. Member that the
purpose has been dofeated, As for the
question, whetter the  headquerters
will be shifted to Calcutia or Ranehi,
this 1s & suggestion and 1t 19 pot for
me to reply SHAIT. proposes to arcept
the resignation of Mr, Tulpule, After
this, we will dccide who will be post-
ed in his place.
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SHRI BAMAR GUHA (Contal): Mr.
Speaker, Sir, it is strange that such
2 sinall statement has been maude by
the hon, Minister. It may be called 2
glip slop statertient and made in a
wishy wnshy style, as if the General
Manager Mr, Tulpule just resigned
for his personal reasons and as per
the terms of the contract, he was ask-
ed not to give any reason. The terms
of the contract were so.

SHRI CHANDRAJIT YADAV: No,
It was npot like that that he should not
give any reason.

SHRI SAMAR GUHA: ‘' of three
months on either side without assign-
ing any reason.

SHRI CHANDRAJIT YADAV: No,
no.

SHRI SAMAR GUHA: He may
not have given the reasons.

SHRI CHANDRAJIT YADAV: That
is not in the terms of the contract.

SHRI SAMAR GUHA: e behav-
cd in a very dignified way and with-
out giving any reason went away,

I want to know this from the hon,
Mimster. This news has appearsq in
all the papers, Economuc Tunes. Finan-
ewl Express, Businegs Standard and
all Caleutta and Delh: papers not once.
but for several days, giving the rea-
#on, the analyms, the back fround, the
facts sbout the resignation of Shri
Twlpule, The hon Minister hog said
that Shri Tulpule has not glven any
reason. Is it not a fact that Shri Tul-
pule had an appointment with the
hon, Minister and that gentleman,
the emperor of the steel kingdom,
Shri Wadud Khan? You had given an
appointment to him on 30 April, This
gentleman was writing to Shri Wa-
dud Khan and perhaps the hon, Mi-
nister also, For five months he waited,

of G.M. of
Steel Plant (CA)

An sppointment was given to him on
30 April. When he came to  Delhi,
what happened? On the plea that
Shri Wadud Khan was indisposed-—I
do not knew whether he was ditposed
or indisposed—neither Shri Wadud

« Khan nor the hon. Minister met him

and he had to go away without any
indication whatsoever being given to
him as to why the meeting was can«
celled. No indication was given to
him either by Shri Wadud Khan or
the hon. Minister that they wanted
to know what his grievances were,
what his complaints were, what ware
the constraints he was facing for so
many years, what were his problems
and how they should be resolved and
when the next meeting would be held.
In the circumstances, as an honourable
person, I think he had no alternative
but to resign.

About the resignation of Dr. Bhat-
tacharyya, Shri Roy and others—te
which reference was made by my hon.
friends—I am very sorry for them at
the arrogant way in which Shri Wa-
dud Khan behaved with these experts
who really proved to be worthy of
the job they were entrusted with.
They were being shunted out. I do
not want to equate for one particuiar
reason, Shri Kumaramangalam, who
had a schooling in Marxism, who had
a schooling in the Marxist party, of
which you were also a follower, you
had a schooling in Marxism, you had
a schooling in the Marxist party and
Shm Wadud Khan, who had & schoolw
jng in Marxism, a schooling in the
Marxist party..

SHRI CHANDRAJIT YADAV: You
also,

SHR! SAMAR GUHA; I am not a
Marxist 1 am a socielist

It was a new experiment that was
made in consnnance with the expres
sion by the Prime Minister ang the
Government {hat  there should be
participation by labour or their 18-
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presentatives with the productive en-
trepreneurs of our country, On the
besis of tnat, that experimenmt was
made courageously by Shri Kumara-
mangalam by inducting & man who
had served in the capacity of a labour
leader, ap engineer and also ag a
patriot into the managerial charge of
one steel plant which has been troubl-
od for many years. I dg not kaow
whether because Shii Wadug Khan
Was a people’s-war-walln and Shri
Tulpule was an Auguster, a partici~
pant in the August revolution, there
was enmity between the people’s-war-
walla and the Auguster; I do not
know whether because of that he be-
baved in that way.

SHRI INDRAJIT GUPTA: Later on
they came together,

SHRI SAMAR GUHA: It has been
admitted by all that Shri Tulpule im-
proved production. Since production
went down in 1967, he tried to im-
prove it, he tried to wmprove laosour.
management relations and he also in-
troduced certain imtiative und imagi-
nation in the functioning of the man-
agement.

From the reports in the Press, the
ceuses for his resignation seem to be
firtly, supply of inferior qualty of
ecal gnd limestone; secondly, over-
vealoug  interference by Mr. Wadud
Khsn, the Chairman of SAIL: thirdly,
the difficuity created by the transfer
of ihe coal washery to the Ministry of
Energy and fourthly, certain partisan
oterference by the State Government
{n the functioning of the labour unions
there,

Let me take them up one by one.
Firstly, coal and limestone, It the
coal washery is in the hands' of an-
olher Ministry, how eould you get
wathed coal delivered quickly? Wash-
o4 coal ig taken to the coke oven plant
where it iy converted into coking coal.
It the ash content is high, what type
of coking coal will you get? If the
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oolang ¢oal is bad, what will bappen
in the blast furnace process in that
iron production will be less because
inferior coking ceal cannot produce
cazyop monoxide eng carbon parti-
cles, it will take pwre tuns, Ash
content is omne of the major snags
Similarly, if the supply of limestone
was glack or the quality wag poor,
difficulties are created.  This point
was stressed by Mr. Tulpule time and
again, you are supplying good quality
coal to Bhilai and Rourkeia with
less percentage of ash content and
betier type of dolomute and lime-
stone; why do you fafl to suppiy the
same kind of coal to this plant?
There was no answer.

You talk about bettey production m
Bhula: but you never mentioned about
the points to which the attention of
the SAIL was drawn by Mr. Tulpule.
The railways were not able to deliver
the coal in time; SAIL, was interfering
in the day-to-day activities of the
DS.P, Not only that. That Chairman
of SAIL was having direci connections,
direct link with the line manager,
workers and labour also, bypassing
the authority of Mr. Tulpule and creat-
g trouble.

MR. SPEAKER: What {s this prac-

tice? Put your questions. You have
toker much more time than you
should.

SHRI SAMAR GUHA: It 18 a serious
matier and these are the points {hat
leq to his resignation, There was &
big demonstration with regard o
dearness allowance and Mr. Tulpule
was drawing the attention to fhis
demand,

MK. SPEAKER: Now, pleasa ask
your questions.

SHRI SAMAR GUHA: Is it 5 foct
that the three tier consultative com=
mittee with labour that was set up by
Mr, Tulpule was scutiled py Mr.
Wadud Khan and frouble was created?
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comtent of the coal that is being sup-
vlied to Bhilai, Rourkela and Bokaro
for the last fiva months?

2. What is the lose of production of

by thy Government to avoid delay In
supplying coal to DSP. and what
type of constraints has been created
dus to trausfer of the subject of coal
washery to the Ministry of Energy?
Why three-tler Consulfative Commit-
tee with the labour was scuttled by
Mr, Wadud Khan? When Mr, Tulpule
wag placing many problems, why did
you delay in not having consultations
with him,

3. Whether you Instituted either a
Parliamentary Committee or an Expert
Compmittee in your Minisiry to go into
all the problems that have been made
out by Mr. Tulpule directly or ind:-
rectly in regard to the comstrainty and
p-x;oblemn that were faced in D.S.P.?

SHRI CHANDRAJIT YADAV. Sir
as you yoursel? ovserved thst most of
the questions have no relevanee, I am
going to reply only those questions
which are relevant. Sir, to say that
the General Manager has resigned be-
cause he was noi oaupy with the re-
organisation of the Minisiries here....

SHRI SAMAR GUHA, I have never
said about the reorganisation,

SHRI CHANDRAJIT YADAV. Sir,
the hon. Member hag said that cosl
Ras gone out of Steel Ministry which

SHRI SAMAR GUHA; I sald it was
¢oal washery,

SHRT CHANDRAYIT YADAV, Even
about coal washeries, Six, it is not the
duty of apy Censral Manager or the
749 LS--11
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funetion of the General Mansger to
see under what part of the Ministry
or the Department they come. There-
fore, it iz not the Sunction of goy
General Manager. So far ag the mat-
ter regarding Mr Tulpule seexing ap-
pointment with me f6r the Iaag five
monthg to place beftre me many ro
blems is concerned, it is completely
bageless...

SHRT SAMAR GUHA: Did you
give hhm appeintment?

SHRI CHANDRAJIT YADAV: Mr.
Tulpule came here If you want fto
¥now the fact, please have patience to
listen to me, Mr. Tulpule came here,
if I remember, exactly on 30th April
and on the game night he left for
Calcutta,  Neither he sought an sp-
vointment with me nor I met him.
Ang when I enguired, I wag told that
he had gone back. But when I visited
Durgapur Plant I had a discussion
with him. It was a matter of great
satisfaction at leasy for me that Mr.
Tu'pule a labour leader and also an
Engineer, wag trying his best to im-
prove the Durgapur Plent. But I do
not know for what reason he bad de-
cided to quit. His contract was for
five yesrs, Therefore, to impute any
motive to anybody, not fair on the
part of hon, Member

SHRI SAMAR GUHA; Is it not a
fact that Mr. Tulpule was trying to
meet the Hon. Minister on 30th April?

SHRI CHANDRAJIT YADAYV: I had
salq that this wag enilrely wrong to
say {hat he was trying to meet me and
sought an appointment. I do not know
whether he sought an  appeintment
with Mr. Wadud Xhan.I sm not
supposed to kmow who is seeking ap-
pointment with whom. To gay that the
three-tlor committee which wag func-
tioning at Durgapur was scuttled by
the Chairmin of SBAJL is wrong. It
whrs » new experiment, Mr, Tufpule
fourd from Mig own experience that
the threetier comomitiee was moO¥
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functioning properly and salisfactori-
ly. There are serions trade umon
problems in Durgapur and he tried
his best to seek the cooperution of
the trade unions. But unfortunately
they did not function oproperly snd
therefore, thev have been wouand up.
The question as to how to involve the
tigde unions in the management of
steel plants has been considerea
Certain ways ang means have been
foung so that trade union leadersg are
cousulted at plant level and also at
central level When the reorganisation
of HSL takes place and the stee] fac-
tory will have its own Board of
Management, that will be the time
when we will think as to how best
we can involve the labour in the
management

SHRI SAMAR GUHA, What about
the ash content and quality of lime-
stone?

SHRI CHANDRAJIT YADAV: 1
have already replied to Mr. Indrajt
Gupta If he wants more information,
he should give separate notice,

SHRI SAMAR GUHA Sir, the whole
problem is about the quality of coal
and limesione that was suppled,
Blulai and Rourkela were supphed
with  better qualities of coal and
limestone I asked the question about
the break-up of the coal tsupplied lo
Rourkela and Bhilm and also to
Durgapur, the percentage of ash con-
tent and the percentage of impurities
in the limestone. That is the key to
the whole issue,

SHRI CHANDRAJIT YADAV; Al

1 the steel plants are supplied coal from
the spme agencies~CMA and BCCL.
All the steel plants have compla.med
tecently that the ash content is 1n-
creasing and thig is being takea care
of. If the hon. member wants to pre-
sumc that because the ash content at
Bhnlal is lower anq therefore produc-
tion at Bhllai is better and becauce
the ash coprtent at Durgapur was high,
therefore production there was lower,
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(he ig completely wrong. Bhjlal had
Leiter management  That was the
reason

SHRI SAMAR GUHA; I again aey
thal the ash content of eoal supplied
fo Durgapur Steel Plant was higher
compared to Rourkela and Bhilal.
The Stee]l Mimster should know some
elementary chemistry,

SHRI CHANDRAJIT YADAYV: I am
ot going to learn 1t from you. I
row my 3ob,

. Fﬁiﬂ fw‘(mam) :
T g, X F( IR MW FT
& N g & feafew § ol
Fymey FraguE e @ & e
Ll SRR R CyeE E CRE R il
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YW FF WA 44T A T Y @y &
| S WaeE & A g fggaw
@ fafier ¥ mmm R ¥ A §
LR Cs SR
qeT, IE. wiEE fnaw cade” @
forg wefew 2,

“Mr. Tulpule was asked fo resign”
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far war @1 o0 FERE 99
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G M of Durgapur Steel
Plant (CA)
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